SECTION |V B

Li sted on. 22.7.2013
IN THE SUPRENVME COURT OF | NDI A Court No. 8
Cl VI L APPELLATE JURI SDI CTI ON ltem No. 68

PETI TI ON FOR SPECI AL LEAVE TO APPEAL(CIVIL)NO 5230 OF 2013
W TH PRAYER FOR | NTERI M RELI EF

D.H B.V.N. L Vidyut Nagar, Hisar & Ors. ...Petitioner(s)
Ver sus

Yashvir Singh Gulia .. . Respondent (s)
OFFl CE REPORT
The matter above nentioned was |listed before the Hon' ble Court

on 18.2.2013, when the Court was pleased to pass the follow ng order

In view of the letter circulated by |earned counsel

for the respondent seeking tinme for filing reply
affidavit, adjourned for three weeks.”

It is submtted that counsel for the sole respondent has on

16.7.2013 filed Counter affidavit. (Copy of the sane is circulated to
the Hon' ble Court).
Servi ce of show cause notice is conplete.
The matter is listed before the Hon'ble Court with this office
report.
Dated this the 19th day of July, 2013.

ASSI STANT REG STRAR
Copy to: M. Kamal Mhan Gupta, Adv.
M. Gaurav Sharm, Adv.

ASSI STANT REG STRAR
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